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Internal Promotion    Quota    in    Kendriya 
Vidyalayas 

3446. SHRI N. GIRI PRASAD : Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether it is a fact that internal 
promotion quota earmarked for teaching staff 
of Kendriya Vidyalayas is 33.3 per sent; and 

(b) if so, What are the details of vacant 
posts, category-wise that were available for 
filling through the direct and promotional 
channels during the current and preceding two 
sessions as also the details of those which have 
been filled through promotions during the 
period referred to above ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SELJA): (a) In 
accordance with the Recruitment Rules, 33-
1/3% posts of TGTs & PGT in Kendriya 
Vidyalayas are filled by promotion from PRTs 
and TGTs respectively. 

(b) No post of TGT and PGT was tilled by 
direct recruitment during 1991-92 and 1992-
93 in respect of General category. However 
271 candidates were recommended for 
appointment ;is TGTs and 186 candi-dates as 
PGTs in special recruitment drive of identified 
backlog vacancies, for SC/ ST in 1992-93. In 
1993-94, 1785 and 1554 oilers of appointment 
have been issued for the post of TGT anl PGT 
respectively against Direct Recruitment quota. 

In all 373 PRTs were promoted as TGT 
luring 1991-92 and 1992-93. 156 TGTs and 
137 TGTs were also promoted to the post of 
PGT during 1991-92 anl 1992-93 res-
pectively. 

Extension  of  Delhi  University 

3447. SHRI KRISHNA KUMAR BIRLA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether the Central Government and 
the University Grants Commission are not 
paying any adequate attention on the ex 
pansion  and  modernisation  of  the  Delhi 
University ; 

(b) whether the number of students seeking 
enrolment are increasing day by day in the 
Delhi University; 

(c) whether the plans of setting up more 
colleges has been pending due to paucity of 
funds; and 

(d) if so, the concrete steps now the 
Central Government and UGC propose to 
take in this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 

 


